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Hon 'ble lir, Rafiguddinl J Mo

sri AKX Jaiswal, counsel for the applicant. Sri
Prashant Mathur, counsel holding brief of Sri Amit
Sthalekar, counsel for the respondents. Learned counsel

for the applicant does not press the application on the

ground that the order has now been complied with and moaw

no case for further hearing against the respondents for

contempt survives., We therefore, discharge the respdts

o A

Member—+4F) Member (A)

and close the case,
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